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Dl:MAND No. 83-MINmTRY OF STEEL. 

MINEs AND FuEL 

''That a sum not exceeding 
Rs. 36.48,000 be granted to the 
President to complete the sum 
necessary to defray the charge.i 
which will come in course ot 
payment during the year ending 
the 31st day of March. 1 ~, in 
respect of 'Ministry of Steel. MineJ 
and Fuel'." 

DEMAl\1> No. 84-GEOLOCACIL 3U11VEY 

"That a sum not exceeding 
&. 2,90.75,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course or 
payment during the year e.1ding 
the 31st day of March, 1962. in 
respect of 'Geological Survey·." 

DEMAND No. 85-MISCELLA"'EOL"S DE· 
PAI!TMF.NTS AND OTHER EXPENDITURE 

UNDEI! THE MINISTRY OF STEEL, MINES 

AND u~: . 

"That a sum not exceeding 
Its. 37,19,51,000 be grante:i t<> ti,e 
President to complete the sum 
necessary to defray the c a ~  

which wili come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Miscellaneous Depart-
ments and Other Expenditure 
under the Ministry of Steel. 
Mines and Fuer." 

Dl:MAND No. 132-CAPlTAL OIITtAY 0" 
THE MINISTRY OF STEEL, MIltts AI'fD 

FuEl. 

"That a sum not exceeding 
Rs. 72,16.91.000 be granted to ti'e 
President to complete the sum 
neCCl'sary to defray the charpa 
whkh will come in course of 
payment during the y('8" endinl 
the 31st day of March, 1981, in 
respect of 'Capital Outlay of the 
Minist.ry of Steel. Mines and Fuel'." 

16:54 hl"l. 

MINISTRY OF FOOD AND AGRICULTURE 

Mr. Speaker: '.[Ihe House will now 
proceed with discussion and voting on 
the Demands fOr Grants under the 
control of the Ministry of Food and 
Agriculture. 

DEMAND No. 37-MINISTRY Of' FOOD 

AND AGRICULTURE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 68,17,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course or 
payment during the year e:Jding 
the 31st day of March, D6:.-, in 
respect of 'Ministry of Food and 
Agriculture· ... 

DEMAND No. 38--FOJIf::';T 

Mr. Speaker: Motion moved: 

''That a sum not exceeding 
Rs. 88,38,000 be granted l(l t:le 
President to complete t.he sum 
necessary to defray the charges 
which will come in course ot 
pa)ment during the year ending 
the 31st day of March, IJ62, in 
respect of 'Forest'." 

D!:MAND No. 39-AGRICULTURE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 3,94,03,000 be granted to ti c 
:President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Agiculture'." 

DEMAND No. 40-AGRICUL·l'tlRAL 
REsEARCH 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 5,73.49.000 be granter! to the 
President to complete the sum 
necessary to defray the c a ~ 

which will come in cow se of 
pa)ment during the yeST eading 
the 31st day of March, IG6:. i~ 

respect or 'Agricultural Researrh'," 
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DEMAN!) No. 41-ANIMAL HUSBANDRY 

Mr. Speaker: Motion moved: 

''That a sum not exceeding 
Rs. 99,42,000 be granted to tile 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
a~ment during the ye:>r el'ding 
the 31st day of March, 1962, in 
respect of Animal Husbandrj'.'· 

DEMAND No. 42-MISCELLASEOUS DE-

PARTMENTS AND OTHER EXN:NPITt'IlE 

UNDER THF. MTh"ISTRY OF FOl)o ~D 

AGRICULTURE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 10,69,46.000 be granted to the 
President to complete the sum 
necessary to defray the c a ~  

which wilJ corne in CllUr&e oC 
P'l) ment during the yea,' ending 
the 31st day of March, 1962, in 
respect of 'Miscellaneous Deoar!-
ments and Other E E'~l itu e 

under the Ministry of Food and 
Agriculture'." 

DEMAND No. 121--C,\PITAL O';Tr.AY ON 
FORESTS 

Mr. Speaker: Motion moved: 

"That a sum not pxceeding 
Rs. 5,32,000 be granted to the 
President to complete the sum 
necessary to defray the chargell 
which will ('orne in course 01 
a~ ment during the year ending 
the 31st day of March, 1962, In 
respect of 'Capital Outlay on 
Forests'." 

DEMAND No. 122-PuRCJfAlIJ: :or 
FoooollAINS 

Mr. Speaker: Motion moved: 

''That a sum not exceec:Umf 
Rs. 1.97.38,01.000 be If1U1ted to the 
President to complete the sum 
necessary to defray the charges 
which will corne in coune 01 
pa>ment during the year ending 
the 31st day of March, 1962 h. 
respect of 'Purchase of Food,nain.·." 

Dt:MAND No. l23-OTm:R CAPITAL Ou-
LAY 0 .. TIm MD."ISTRY 0 .. FOOD AND 

AGRICULTURE. 

Mr. Speaker: Motion moved: 

That a sum not exceeding 
Rs. 48,94.45,000 be granted to tlle 
President to complete the mm 
necesary to defray the chargr! 
which will come In course of pay-
ment during the year ending the 
31st day of March, 1962. in rl'spect 
of 'Other Capital Outlay of the 
Ministry of Food and Agricul-
ture· ... 

Shri Prabhat Kar: ftow long are we 
going to sit? 

Mr. Speaker: The time allotted for 
this Ministry is 8 hours. V.'(' will ~it 

up to 6.30 P.M. liS usual. 

Some Hon. Members: No, no. 

Shrl Prabhat Kar: We started at 
11 A.M. There was no Quest:( 1 Hour 
also. 

Pandit K. C. Shanna (Hapur): We 
will sit up to 5 P.M. 

Mr. Speak.er: The difficulty is this. I 
have to apply the ui Iotin~ 011 the 
19th. It was ('xpected tha: the hex:. 
Ministl'r of Stepl, Mines lIJ"1d Fllel 
would take;. an hour. But he ~  to 
('xplain II numb<."T of things. Tl"'refore, 
he took nearly two hours. We mUJt 
find that time. Otherwi.ie, the time 
that has been allotted to the other 
Ministries may have to be curtailed to 
that extent. 

Otherwise, hon. Members may re-
serve whatever ~ have to say to 
the ieneral discussion on the Finance 
Bill. Therefore, I will apply the ,1.:1' . 
lotine on the 19th. All the Demand I 
must be completed on that day at b 
o'clock. Or. the time tor the Flnance 
Mini.try may be reduced. 

8brI S. L. SIbeaa (Maharajlanj): 
No, Sir. 

Mr. Speaker: But they may .. y 
C!verythtnc on the Finance BiU. 
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Sbri 8. L. 8akseDa: We will sit to-
day, Sir, at little extra time. 

Mr. Speaker: Is it that the House is 
not in a mood to sit beyond 5 today? 
(Interruptions). The House is sche-
duled to sit till 6.30 today. We have 
the half-an-hour discussion regarding 
Railways. The discussion on the De-
mands of the Food and Agriculture 
Ministry will go on till 6; then, we 
take up the half-an-hour discussion. 
So, we will make it up. 

Does the hon. Minister want to say 
anything? 

The Minister of Food and Agricul-
ture (Shri S. K. PaUl): I will say at 
the end. 

Shri Khushwaqut Rai (Kheri): Sir, I 
find from the papers today that certain 
policy decisions in regard to the sugar 
mills, the sugarcane growers etc. have 
been taken and these were mentioned 
in the meeting of the Executive Com-
mitte{' of the Congress Party. I would 
like the hOll. Minister to enlighten us 
becau3-e that would help us in the 
debate. 

Shrl S. K. PaUl: I would explain 
while replying. No decisions have 
been taken. Naturally, when the party 
executive meets some indication is 
given as to what is going to be done 
etc. Weare considering these things. 
There are the State Governments also 
concerned in it; and I would be in a 
position to fully satisfy my hon. friends 
when I reply to the debate. 

Sbri V. P. Nayar: Mr. Speaker, Sil', 
criticising the policies and programmes 
of the Ministry of Food and Agricul-
ture, I think, I shaH have to confine 
mys£'1f to two or three very important 
points. In this debate I propose to 
take up for discussion the utter disre-
,ard of the Government of India dur-
In, the past years of animal husbandry 
as also the bunglin, which has been 
Tcpeatedly found in handling the food 
situation. 

Sir, I am not at all happy about the 
functioning of the Ministry. But, un-
fortunately, although I had sent hund-
reds of questions and received answers 
during this Session, I shall not have 
the time to convince this House by 
reading from the answers to those 
questions about what I would unhesi-
tatingly say are the misdeeds of this 
Ministry. 

16'57 hnI. 

[MR. DEPUTY-SPEAKER in the ChairJ 

Let us take, first of all, the question 
of the latest agreement under the P.L. 
480. We have had some agreements 
before. But, I must say, after going 
through the provisions, that this latest 
agreement in the P.L. 480 series has 
bNn the most unfortunate, and most 
pernicous one and it has inflicted the 
most unkindest cut of all on our eco-
nomy. NormalIy, I should not say 
this; but I want the House to consider 
whether when we have spent a sum of 
$1276 million-I think it is revised a 
little now-it has to be viewed only 
from the point of view of a loan or 
whether we should view the effect of 
of this agreement from the point of 
view of the context of the agricultural 
economy ('ach of the countries. 

I shall not take the time of the 
House bv producing my own argu-
ments. But, permit me, Sir, to read 
a few quotations from one of the pub-
lications which it will be difficult or 
impossible for the hon. MinistCT to 
contradict when he replies. I am 
reading a series of quotations from the 
State of Food and Agriculture, 1960 
published by the F.A.O. This g;v('s an 
Idea of what exactly was the situation 
in regard to the agricultural e~onom  

of the United States at the time when 
we were negotiating the loans and 
what exactly was the situation or 
agricultural economy in America as 
compared to the rest of the world. 
Here is a quotation from page 4. 

"In the United States, how('ver, 
where wheat yields are much 
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lo~  than in most European 
countries, they are sbll increasing 
with considerable momentum. This 
is in large part the origin of the 
accumulation of surplus stocks in 
that country, as well as the chief 
reason why it has not so far proved 
possible to check their expansion 
by means of measures designed to 
reduce acreage." 

1'7 hrs. 

Then I pass on to another page 
where another reason is given. I am 
reading from page 21 where it is said: 

"In the United States the winter 
wheat crop is expected to be about 
10 per rent larger and, with spring 
wheat production forecast as in-
creasing 23 per cent, total wheat 
production may exceed the 1959/60 
level by 13 per cent." 

This is about 1959-60. So, I want the 
House to find OUt whether it was a 
gesture of philanthTOPY or whether 
the wheat loan was forced upon the 
United States Government by pressure 
of farm surpluses. 

Then a comparison of the agricul-
tural price indeces on the export of 
agricultural produce would show that 
th:! overall position in the world, as 
reported in the FAD publication, Is 
that while the average unit value of 
exports had an index of 91 in 1957, it 
had come down to 87 in 1959. It 
means that the realisation from the 
exports per unit was less. 

Then again at page 49,-it is very 
important-it is stated thus: 

"The most important develop-
ment in surplus disposal opera-
tions in the first half of 11160 was 
the conclusion of an agreement 
between the United . States and 
India wh:ch provides for the sale 
over a four-year period at 16 
million tons of wheat and 1 million 
tons of rice." 

Therefore, we Ifl! that it wu not 
actuated by any motive to help India 
as is envisaged in the preamble of the 

agreement but because the surplus 
disposal operations had to be speeded 
up and the excess grain which had 
accumulated in the United States had 
to be sent somewhere. 

Then I shall say why India was 
chosen because there is an explanation 
for that also. It was chosen in this 
context; lower down on the same page, 
page 49, it has been stated thus: 

" ... this is the first agreement 
under Publie Law 480 to extend 
over four years, and by far the 
largest single transaction." 

What do the American economists say 
about that? I do not know what the 
hon. Minister will say, but the Ameri-
can economists, according to the FAD. 
say thus: 

"It has therefore not unnatural-
ly caused concern to other expor-
ters of wheat and rice. Some 
economists, mainly in the United 
States, have also pointed out that 
the very large amounts of local 
currency involved may increase 
the inflationary pressure already 
evident in a country with a vast 
development program, and do not 
in fact increa!le the country's real 
capacity for investment." 

Here is the crux of the whole matter. 
The American economist are convinc-
ed that in a country where tlM!re is 
already an inflationary spiral, this will 
not produce any tangible result In the 
matter of real investment. 

Then, at page 53, the report laYI U 
follows: 

"In the United States the fall tn 
farm incomes from 1958 to 1959 
was very considerable. Grols 
farm income III estimated to have 
fallen from ...... 

I do not want to read the filrUres. But 
then it says: 

"In the first quarter at 1960-

thal is, just before we eOncluded this 
PL 480 agreement--

"net farm receipts were also 
about 16 per cent lesl than a year 
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[Shri V. P. Nayar] 

earlier, and an official estimate for 
1960 as a whole points to a conti-
nuing decline in the net farm in-
come." 

Actually we find that if they gIve us 
a contract for the supply of 18 million 
tons of grains, the net agricultural in-
come was falling was expected to 
fall further in 1960. 

Later on, at page 57, I find that in 
the United States the problem of sur-
plus is most acute. The problem of 
surplus there is as acute as the prob-
}oem of deficit here in India! That may 
be the argument. The report says as 
follows:-

"In the ni~  States, where the 
problem of surpluses i!i most 
acute, attempts to redul'(' them by 
restricting a('reagc haVe largely 
been offset by rising yi'l'lds, as dis-
cuss('d earlier in this chapter. So 
far the ch;ef l'ffl'ctive limitation 
on lhp further aC'l'umulation of 
surplus stocks has been their large 
scale disposal under special terms." 

Ch. Ranbir Singh (Rohtak): Will 
the hon. Member agree to Import? 

Shri V. p. Nayar: Let the hon. 
Member wait. Therefore, I am cer-
tain that the special terms whieh have 
been claimed to be given by the 
agreement have been terms which 
have bE-en forced on the United States 
administration because there was no 
way out. 

At page 58 of the report, 1 find the 
following: 

"Public Law 480, the principal 
legislation covering surplus dispo-
sal operations, has again been ex-
tended." 

Further. we find that there have been 
no significant changes in a&ricultural 
policy in the United States in 1959-60. 
Various solutions to the problem of 
Burpluses continUe to be sought and 
proposed, but the v;ew& on price sup-
port policy are still diver,ent. So, I 

say there is absolutely no case for 
anybody to say that in America there 
was such a desire to help India. 

Why do we at all go to America? 
There was an answer given by our 
own publication Agricultural Situation 
in India, which is the latest I have-
1960. Here it says: 

"While delivering an address in 
Rotterdam early in August, 1960, 
t.he U.S. Secretary of Agriculture 
made it clear that the United 
States was gravely concerned with 
the implications of such a 
market-" 

he was referring to the European 
Common Market-

"so !::Ir as the agricultural pro-
gl'llmme was concerned .... Con-
cern in both the United States and 
Canada in regard to the Common 
Market objectives, has stimulated 
the intef('st of both countries in 
the Far Eastern markets. As a 
result, thoprc has been a sharp re-
duction of rail n~i ts in the 
United States on hard wheats 
shipped to Pacific Coast ports for 
shipments to some countries of 
Asia." 

Thcrefore, I say that this loan was 
arranged at a time when for the U.S., 
most of the traditional markets for 
export of wheat were closed by certain 
arrangements in Europe and there was 
no country prepared to take an excess 
of 8 to 9 million tons a year, which 
had become an unsaleable surplus. 

Let us look at the terms and condi-
tions of the agreement. I have made 
some calculations and I would very 
much like the hon. Minister to con-
tradict me if I go wrong in my flguret. 
May be I may not be quite correct up 
to the second decimal point. I ftnd 
that wheat was purchased at a COllt of 
Rs. 330 per ton plus transport charges. 
At the same time, I understand from 
his own Ministry that AwtraUan wheat 
was selling at RB. 305 per ton plua 
freight. I ftnd that out of every rupee. 
42i nP. will be the loan part, UI nP. 
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will be the grant, 10 nP. will go to the 
U.S. establishments here and 5 nP. 
will go to the U.S. private business. 
-.rhis works out to Rs. 140 per ton .. 
Joan part, Rs. 140 as grant and Rs. 50 
for U.S. Embassy and U.S. private 
trade. 

Let us see how the interest works 
out. it is very easy to say that they 
are giving 421 nP. as grant and 421 
nP. of every rupee as loan. Let us 
calculate interest at 41 per cent on the 
loan part. I presume 41 per cent ia 
as the average of P.L. 480 loans inter-
est. At 41 per cent, I ftnd it will work 
out to about 92 per rent of the princi-
pal. It is repayable in a period of 40 
or 50 years. I have done all the cal-
eulations and Iftnd that on every 421 
nP. the loan part, if interest at ~ per 
cent for 40 years is calculated, it will 
work out to 92 per cent. Apart from 
that, you will have to calculate the 
money which is given to the American 
Embassy for the purpose Of meeting 
the pxpt>nditure of the U.S. establi!lh-
ments here. TherefOTe, I find that if 
they s(,]l wh('at at Rs. 330 per ton, 
what they will he taking at the rate of 
this ealculation will be about Us. 319 
per ton. whereas Australian wheat was 
available at R,. 305. I do not know 
wheth('r Australia mad(' an offer or 
not, but the faet remains that although 
they claim that 2~ nP. in the rup(>(' is 
given as grant, what we have to repay 
is very much more than that. and that 
is at a time when the U.S. had abso-
lutely no chance of ~ellin  this wheat 
in any place. They had either to burn 
it or sink it in the sea. There was no 
<=ustomer at all who was prepared to 
purchase that wheat amounting to 
millions of tons. 

I would like to know from the 
Minister what is the particular advan-
tage which we have derived f,om this. 
The answer has always been, "We 
must necessarily have a buffer-stock 
of 5 million tons and we muM neces-
sarilv import In order to stabilise the 

i~s  We haW' spent crares and 
crOT(,!; of u E'~ e  RI. 1500 craTes 
On our agricultural programmes, JI'Ow 
more food campaigns and irrigation 

240 ( Ai) LSD-6. 

and flood control programmes. We 
had raised agricultural production by 
30 per cent and 67 per cent of all the 
land irrigated under the programme 
has been for food production. With 
all this, after ten years of planning 
and increasing the production by 30 
per cent or 40 per cent and having 
a target now of another 30 to 40 per 
cent whereby at the end Of the Plan 
the production will be 100 million to 
105 million tons, now he says that it 
is necessary to import 18 million tons 
for 4 years. What is this supposed to 
be for? Where were we all this timeT 
All this time we were told that the 
pric!:'s have to be stabilised. On the 
other hand, I think such a large im-
port at such fantastic prices will dam-
pen the enthusiasm of our peasants 
and will make' our authorities com-
placem'C'nt in the matt('r of raising 
more production. 

Sir, the hon. Minister always says 
that the work of the Ministry is over, 
questions in the HOlls£' are fewer and 
he has nothing rngrl' 10 do, It is not 
10. By th'C'se loans we have commit-
ted our ehildrcn and our grand-child-
ren fo. th" /"('pllyment of loans for 
which then' i,; no justification. I am 
very sorry that for the sake of adding 
(,n(-morp ch;;ppali a week to our diet 
WI' art' mnking our childr!'n lind their 
childn-n pay for the loans under con-
ditions which are not at all favourable 
to us. I do not want to stretch this 
point any more. I shall take up the 
qUf'stion of animal husbandry. In the 
field of animal husbandry, yOU will be 
su i~e  to know that when India at 
the E'nd of thE' Third Five Year Plan 
would have made a total invl'lItment 
of over HR. 20.000 cror('s in all produc-
tive cnt ' i~ '~ togl'lher only a lIum 01 
Il"SR than Rs. 50 crore. would have et~n 

apent on animal husbandry including 
ft'lheriell. You know that India today 
has more than one-fourth of the-total 
lI e~toc  population of the world. Our 
cattle as estimated in ttKo 1956 cenJUI 
was over 300 million. We have 8 

poultry strength of not leu than 100 
mlllion-l am giving only rough fI,uTel 
becaule ther(' will be no time to ~a  
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OUt exact figures. But yOU will find 
that our records are so distressingly 
low today from the point of view of 
milk consumption that India is the 
lowest in per capita averages. We 
have an average of 5.5 ounces as com-
pared to 20 ounces and over in other 
countries. 

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): China is the 
lowest. They have not seen milk at 
all. 

Shri V. p. Nayar: If they have not 
seen milk at all wc cannot. say that 
China is the JOWl'st. I would not 
include a country in any dassification 
so far as milk consumptiolJ is concern-
ed when it has not seen milk at all. 
When I say India is thp low'Cst it is 
the lowc~t among those whpre milk is 
available. 

I have heard in this Hou;;c', times 
without number, hOfl. Members, 
moving ,~sollltions, asking que;;lions 
and even introducing Bills sa~'in  that 
our cow needs protection. You know, 
Sir, our cows are the SU(T!'ssors of 
those fabulous cows which OllT anC'C's-
tors worshipped-Kamadhl'nu and 
Nandini which were giving anything 
to a man who worshipped th(·m. What 
is the position of the pres('nt cows? If 
you want a cow to give you one ounce 
of milk slw has to be continuously 
beaten because it is so much starv('rl. 

Dr. Ram Subhag Singh (Sasara!l1): 
III Kernla it may be so. 

Shri V. P. Nayar: I will give some 
interesting figures. Punjab know, 
has an average per capita consumption 
of 13' 5 ounces pCI' head. But the 
minimum prescribed by nutritional 
experts Is 15 ounces. Therefore, even 
the rich milk drinking State of Punjab 
has not come up to the minimum 
nutritional standards fixed by experts. 

Let us now look at the average milk 
yield. The averaae milk yield of 
Indian cows during one lactation 

comes to 160 kilograms--one lb. of 
milk per day-while Pakistan is 
having 913 kilograms, Malaya 520 
kilograms, Netherlands 4,040 kilograms 
and Israel 4,190 kilograms. That is 
why I said that we are only worship-
ping the starved cow, we do not feed. 
the cow and make it yield. 

Ch. Ranbir Singh (Rohtak): What 
ubout KC'rala? 

Shri V. P. Nayar: I would request 
thl' hon. Member not to interrupt me. 
I know, Sir, if you take an analysis the 
o\,\.'rall positiOn of the milk yield you 
will find that hardly 7 per cent. of 
cow~ yield more than 2 pounds a day. 
If you take buffaloes which are sup-
pDF;('d to hp very good milk yielders, 
hardl:, 18 per cent. give more than 
six ounn's a day. This is the condi-
tion. 

It is not confined to milk alone. Let 
u; take the question of meat. In 1939 
Wl' had 11 calories worth of meat in 
our daily diet. In 1960 the calorific 
content of our meat intake has come 
down to {l calories while that of Pakis-
tan has increased from 11 to 24. I do 
not say that in Pakistan the cow is 
worshipp\!d. That apart, it is 13 in 
'~'lon, 46 in the United Arab 
R·ppublic and the fantastic figure of 565 
in Australia. In egg ("'nsumption we 
havc' just I calory of Pgg in our daily 
intak('. while it is 77 in Israel and 81) 
in 1\,(' United States. This is the posi-
tion we are in. 

~l'nment would attribute all this 
to three conditions. I have read so 
many of their publications and reports. 
In all these they say that it is due 
to the poor quality of the breeds of 
animals as well as our poultry birds. 
and insufficiency of feeds anti fodder 
and also the improper care which OUT 
peopl-e are giving. I would like to ask 
one qu('Stion. What is the programme 
by which the Government have consi-
dered it necessary or desirabl-e to do 
away with the cattle population which 
is no longer necessary fOr our country. 
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I know the only person in this Minis-
try who holds very strong views 
about this is my hon. friend, 
the yQung and energetic Deputy 
Minister Shri Krishnappa. He has 
taken courage in both hands and has 
submitted in this House that, unfortu-
nately, because of sentiments we have 
a feeling that the cows should be wor-
shipped. I understand that today the 
worthless cattle number about two 
crores. I am very sorry to say that the 
cow-worshipping Punjab has got the 
largest numbeT of stray cattle and that 
after the bctation period thcy are 
simply driven away to other peop1e, 
fields to fend for t cm~el ' ·s. We 
have two crores of such cattle which 
is becoming a menace to our cultiva-
tion. 

What do we do? There is a scheme 
for Gosalas or Gosamvardhan. If we 
take into account thp two crores of 
cow:; which arc not wantl'd for any 
purpo;e-they :Ire no good for agri-
cult un'; they arc no good, possibly, 
for anything except to ,erve as beef 
for food, to which I shall eom(' latter 
--if we are to have Gosamt)ardllan or 
Gosll'r!S, calculated at the rate of 8 
anna,; pl'r cow per day. we have to 
spend for the rehabilitation of these 
living skeletons, which we call cow 
and cattle. a sum of Rs. 1 crore per 
day. Is it worthwhile? This is very 
simple question. Why is it that Gov-
ernment cannot take courage in both 
hands and say it is not worthwhile? 

I know that the Constitution has 
made certain prOVISIons, restricting 
cow slaughter. We also know that at 
the time of framing the Constitution 
there were some sentiments on this 
subject. I put this simple question to 
anybody who will defend protection 
of stray usele.~s cattle. I will come 
to the question of beef later on. 

For that matter, if any orthodox 
Hiadu says that according to our Shas-
tras beef can not be eaten, he is com-
pletely wrong. Beef has been eaten 
during the glorlow days of Hindu 

culture, and if somebody wants autho-
rity, I shall give him several autho_ 
rities also. Everybody will undel'-
stand and appreciate the authority ot 
Kautilya's Arthasastra. I WOuld invite 
the attention of hon. Members to 
that, 

An Hon. Member: We will refet' it 
to Shri Prakash Vir Shastri. 

Shri V, P. Nayar: We have got a 
very good t lln~lation of it by Shri 
Shama Shastr; in our library. On 
page 159 of that book, this passage 
(lccurs: 

"They (cowherd,,) may sell 
ej ther flesh or dri('d flesh." 

It intiicales that cowherds had perm is-
~ion to sell cow's flesh, which is call-
ed bec$. Now what is the taboo on 
beef. Where did we get this inhibi_ 
tion from'! We know that there were 
sages-l do not want to go into details 
--who, the moment thl'Y arrived at a 
house as II guest, were t.reated with 
bl'cf. 

Shri Amjad Ali: Go/chann. 

Shri V, P, Nayar: Shri Amjlld Ali 
says th,·y arl' calJed Gokhrma. I do 
not want to go into that. But why 
is it not o~si l ' for the Gove1'llment 
of India to have a programml' to flnish 
oIT all the unwanh·d cow and if there 
is sentimental or oth('r objection 
against eating beef in India, why not 
export that bep!? Thue is already a 
very good overseas' market for beet. 
Also do not be under the imprelillion 
that in India nobody cats beef. My 
t ien ~ from Madras consume the 
largest quantity of beef In India. In 
Calcutta also beef is consumed, apart 
from veal, which is also available in 
large quantities. 

Now, why do you allow the flCntl. 
ments to stand in the way of deve-
Joping our nation? 

ThE're i3 • potential export market 
for bed. By just tinkering with t.hU 
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problem and saying that one goshala 
here and another there will do justice 
to the problem and solve it, it is diffi-
cult to solve it. All the programmes 
which the Government have in view 
and have taken up for implementation 
do not even touch the fringe of the 
problem of animal husbandry. I have 
no time to go into the details of poul-
try or piggery, but the fact remains 
that Government, although they know 
the importance of animals in our 
agricultural economy do not realise 
that they have not done anything. 
They know how important it is. may 
say that animal husbandy has a more 
vital role to play in our economy than 
in any other country because still al-
though maehines are being used for 
cultivation and other agricultural pur_ 
poses, 90 per cent of agricultural 
operations have necessarily to depend 
upon bullock power. In Ollr entire 
transport I think bullock carts pull 
a load far greater than any other 
single ml'dium. The hides and skins 
in spite of inroads by synthetic pro-
ducts still hold sway in the market. 
ThC'rC'fore it is not like any other 
('ountry. Here urtfortunately we have 
a very vast number which we are 
complC'h'ly neglecting and are living 
in the past traditions with weather 
beaten superstitions. 

I hav(' no time otherwise I would 
have shown thrlt in India with the 
present population and the yield per 
acre of all types of fodders it !s not 
possible to satisfy at least 50 per cent 
of the minimum food requirement of 
a head of cattle. That is the position, 
wht'ther it is straw. bran, barley and 
eVl'ry feed and fodder. We do not 
prod'lIce in India 50 per cent of the 
minimum requirement of this vast 
animal population Therefore I say 
that if the han. Minister feels that he 
has solved the food problem in respE'Ct 
of grains he should kindlY divert his 
attention to another problem of whiCh 
he will find that after living one hun-
dred years he will not have touched 
the f;inge if he goes at' the present 

rate. I wish him all that life, but 
let him at least have a serious ap-
proach made to it. 

I will say a few words about fishery. 
I know Ch. Ranbir Singh might relish 
if instead of getting a speech he got 
a fish from me. 

Ch. Ranblr Singh (Rohtak): Why 
not offer milk and its product, name· 
ly butter, ghee. 

Shri V. P. Nayar: This is a field 
which also has been completely neg-
lected. You know that we have 2,900 
miles of coastline. It does not require 
a lb. of ammonium sulphate to pro-
duce more fish from the sea. We do 
not have to irrigate a single acre to 
take the fish from the sea. We do not 
hav(' (0 have flood control schemes 
producing more fish from the sea. Yet, 
with all that there are these natural 
resource'., still unexploill'd. We have 
only to reach the natural resources and 
take the fish. 

I find that in the last Five-Year 
Plan a very small provision was made 
for this. For 2,900 miles of coastline 
only Rs. 200 lakhs were provided for 
deep sea fisbing. Presumably beause 
th(' Vicco-Chairman of th(' Planning 
Commission did not eaf fish-he was 
verv orthodox-the Planning Commis-
sio~ cut it down from Rs. 200 lakhs 
to Rs. 40 lakhs. Only Rs. 40 lakhs were 
allotted for this. It is disgraceful to 
say that with vast resources still to be 
exploited. such a big country as India 
would not eVf>n import one fishing 
vessel during the whole of the Five-
Year Plan period. I would challenge 
the hon. Minister to contradict me on 
this We have not imported a single 
flshing vessel during the whole of the 
Second Five.Year Plan period. I am 
prepared to ('ongratulate certain s~
tions of that Ministry be('8use despite 
serious limitations they have done 
very gOOd work. I have followed 

their work. 

In answer to a question the othe-. 
day in which I had asked whether any 
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recent equipment is being uSed in the 
matter of mechanised fishing the ans-
wer comes from one of the han. 
ldinisters-I think it was from Dr 
Panjabrao Deshmukh-that echo 
sounders are being used .... (Interrup-
tion). The word 'echo sounder' wi1~ 
create on echo in the House and we 
will think that it is the latest equip-
ment worth several million rupees. 
But he does not know that an echo 
sounder to be used in a fishing vessel 
hardly costs Rs. 1000 or Rs. 1,200. 
Not even one per cent of our mecha-
nised craft have got that, yet we have 
not got echo soun e ~. Government 
have not understood perhaps that be-
sides ccho sounders we have to have 
electronic f'quipment. We have to 
have radio telephone. If a ship is 
fishing at some place and a fish shoal 
is sighted immediately a message can 
be conveyed to another ship which is 
fishing 15 or 20 miles away sO that it 
can rush and cover the shoal with net.s 
Nothing of the kind has happened i~ 
our fisheries. Nevertheless, I say with 
very limited resources given to them 
certain of our scientists have done 
extremely good ..... ork, especially off 
shore-fishing units and they have ac-
quitted themselves with commendable 
credit. But what is the advantage? 
When they do something and when 
they get good work, Government does 
oot pay them any attention and gov-
ernment does not want to take ad-
vantage of the results. 

Then, Sir, good work has also been 
eione in the matter of designing and 
developing fishing gear, tackle and 
craft by the Central Institute of 
Fisheries Technology. I do not Imow 
the details of the personnel who are 
there, but from the reports I ftnd 
quite good work has been done. 

But there is another irutitutloD in 
which I am very deeply !nter.ted 
I.nd that is the Karine ReIe&rch Iu-
titute at Mandapam. That abo ball 
done good work, but the ,ood wort 
is con1lned Jmide the laboratory. I 
understand that there is no obUaatJon 
on the part of the aclentista of the 

Marine Research Institute at Ma.,ciR-
pam to go out into the sea. They 
must wait there, get all the data tram 
those who go from their fishing sta-
tions and then  they will go on sampl-
ing details or analysing the data. I 
would suggest to the han. Minister 
that he should change it and see that 
the scientists attached to that unit 
must necessarily go out into the sea 
IW that they may gt!t a first ltalld Idea 
t1f what happens. 

Sir, I would urge upon the hon. 
Minister to usc all his drive, initiative 
and enthusiasm to ('on vert the Plan-
ning Commission into an organisation 
which is more animal minded, poultry 
minded and fisheries-minded I would 
also request the hon. Minister to de-
mand for a grant of at least Rs 50 
crores only for exploitatio 1 of 'our 
deep seas, because in the world over 
you will not find many fishing banks 
and fishIng grounds with such vut 
potentialities as the Pedro Bank and 
the Wadge Bank. We have not been 
able to go anywhere near it, while 
Japanese fishing vessels come steam-
ing 6 to 8 thousand miles and reap a 
good harvest. Allotment of a crore here 
and half a crore there might sound 
very much, but it is not going to solve-
the problem. 

One more point, Sir, and I have done 
That is the ICAR. I do not know how 
the ICAR has been entrusted with such 
responsibilities when it is only a 
society registered under the Societies 
Registration Act. Crores of rupees are 
being spent. No satIsfactory o~ cs. 

has been made in any ot the scheme. 
which are financed by the ICAR. And 
when I ask a question, for example, 
as to what is the date on which there 
was research in coconut the poor 
Minister Is made to ,ive an lUlIWer 
that the intormation will be collected 
and laid on the Table at the Bouse. 
When I uk a question about the Re-
search station at Palode, the anawer 
is, information hal to come. TIWI 11 
the way in whleh tb1I iDltltutloD 11 
tun t :1'~1 . I must .. y with all tIw 
emi)hJ.;; at my dbpoIal that the leAR 
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should be reorganised and made a 
wing of the Ministry. There is no 
Question of giving huge grants to non_ 
official bodies and asking them to 
dole out for reseach programmes. It 
must be controlled by a person who 
is very knowledgeable in science, not 
by a person who because he happens 
to belong to the IeS goes round from 
place to place and ultimately lands 
'himself in Delhi. If at all it is to 
work seriously it must ,go to a scientist. 
I find that the proportion of non-
technical to technical personnel is 
rather shameful. There are more 
non-technical persons in the leAR 
which considers the merits and de-
merits of these grants, as my hon. 
friend has given me answer to that 

effect. 

The leAR is just at the stage at 
which it was formed years ago and 
no changes have been made except 
that the word "Imperial" has been 
changed to "India". I would very 
earnestly request the hon. Minister to 
e itali~e the whole programme for 
animal husbandry, fisheries. 

Shri T. B. Vittal Rao: And piggery. 

Shri V. p. Nayar: My hun. friend 
Mr. Vit tal Rao says thRt piggery also 
lihouill b· inclullPti. Figgel)' must bl' 
an intergral p:lrt of un)" programme, 
bccausc there is 110 other useful ani-
mal \\ ~lic:l call be kept and which ('a:1 
bl' multiplied in such a short time as 
pig. 11.5 you know pig has a very 
slwl"l pregnaney and a liltcr rllns into 
SlX to 12. That alone will solve the 
food problem ill bdia. It i, not a 
question of a few minor irrigation 
works hcri! and there. If you invest 
Rs. 50 an a piggery, I am sure that 
will be repaid in the next year anj 
can get Rs. 50,000 in the course of 
four or fin' years. That is the law of 
nature which must be taken advan-
tage of by the hon. Minister and h1a 
Dt'partment. 

I would' resume my seat by making 
one request of the hon. Minister. He 

... 
may, I know by his thundering elo-
quence, especially of the maidan type 
be able to fioor me. But this is not 
the type of reply I expect. 

I want a realistic approach to the 
whole problem. If the hon. Minister 
feels that he ha, spare time, because 
he has not much to do On the food 
side, he must divert his energies to 
the full to the field of animal hus-
bandry and fisheries and l!:Ome to us 
next year and say that some good 
beginning has been made to by a 
IoIlid foundation tor ou.r economy, 

Mr. Deputy-Speaker: I have rel'eiv-
ed fell!" ;lames with the e u~t that 
as \" 1\1:embers are leaving tooay 
they ll .... ~~ be called today, That is. 
not possible for me. 

Shl'i Sankarapandian. 

Siiri Rami Reddy toSl'-

Mr. Deputy-Speaker: Yl'S, the lH/n. 
Member is one Df them. 

8hri Sankarapandian (Tenka3i): 
Mr. Deputy-Speaker, it is report-
ed that this yE'ar we shall have a 
foodgrain pr(JduC'lion of 75 million 
tons. For this substantial upward 
jump in the Q\'ailability of foodgrains 
we have tn thank the Food and Agri-
culture Min!stry, though :l gJod por-
tiOn of it is due to the improvement 
of weather (' .. mdilions. Of course the 
Mini,try of Food and l~.:ultu e has 
rea:ised this f<l2t and made a decision 
to imp:Jrt loojgrain,; hum America 
und'!r PL t.JO and also an additional 
ua~l'i  of 1'.('(' from Burma. 

Let I~' ' go back to thE' year 1951 
when the I"irst Plan was fOr.lhllated 
and presented to t!lC country. It 
was clearly declared then that one of 
our main objed;vtl:i is to make our 
country s 'l -~umcient in f'lod. We 
are now III the ('nd of tn. Second 
Plan and a:" ioolUng forward towards 
the Third Plan. But _av ~: e Gov-
ernment clearly state ,~. .n'~  we are 
closer to the achievement of that 
objective now than ten years .,o? U 
it is not 80, is it not an occas.iOD to 
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re-examine some of the plans that we 
'nave so far followed? ., 

It is widely recognised, especially 
'aiter the Ford Foundation submItted 
its findings on the food problem of 
India, that extensive use af fertilisers 
should be the central plank on which 
increase of fOOd production should be 
planned. If this is SO, should we not 
encourage the we of fertilisers 
throughout the country! 

One of the chief bottlenecks in the 
rapid increase of fertiliser utilisation 
is our limited production. As a 
result of this, a substantial increase 
in fertiliser capacity has now been 
planned for the Third Plan. The 
fertiliser from the new plants would 
be available only towards the end of 
the Third Plan period. In the mean-
time the country would have to do 
with the existing low production plus 
import. Even after the additional 
quantity of fertilisers is available, it 
will scarcely be adequate to meet the 
requirements of the country. So I 
would rr"Quest the hon. M:ni!;ter to 
impress upon institutions ;ike the 
World Bank and the Govf'rnments of 
the other countries that arc willing 
to give assistance, that fl'rtilisers BI'e 
just as important, if not more, to 
Inaia', l'conomy as in<.lt.: .. ~. :llj maclti-
ncry. Not only it is necessary to 
have a larger quantity of fertilj,,,rs. 
it is also nt:cessary 10 make it nvail-
abl' :0 the avc,abC fnrn • ..,r :, t a price 
he (,fll' afford to pay. At prC5cnt 
fl'rl : ~ '  pI . ~es in India are among 
tll(: ,;ghe';t i;] the world. As the 
e ~ :s '  D·.st i ~j n In l'i ~' Com-
mitte 'c has j)ui;'1 ted out, t es~' prices 
are 1: "eaLly out of line with the ford-
gra:r, prices. A fal'lllpr ;;cding his 
outIJt1t at the prevailing prices for 
foodr:rains Cflnnot utilise fertiliser 
Whi-il cclls at RI. 360 per ton. The 
Govermn('nt cannot scriuusly think 
thqt ill '~is high pricl the ute of fer-
~ilis'.'  cRn be<:ome widely c",urent. 1t 
has been argued that increased pro-
duction of ferLili·ers i~ ·I,e country in 
Ule next few years would bl'lDI the 
prices down. While thla may occur, 

any substantial fall in the prices can-
not be envisaged. It is absolutely 
essential that the prices of fertilisers 
should be reduced. 

While the prices of fertilisers should 
be brought down, suPport must also 
be given to the foodgrain prices. It 
is now generally accepted that the 
farmer must be guaranteed a mini-
mum price for hiB produce. In 
principle, this view seems to have 
been accepted by the Government. 
In fact, on several occasions, we have 
been told that Government 'WOUld ac-
tually take measures to im l~ent 

this policy, but nothing concrete has 
been done so far. 

There is no gainsaying the fact that 
there are practical difficulties in the 
way of a guaranteed price. The 
bui'lding up of a bufter stock i. 
hindered by the lack of warehousing 
facilities. Warehousing oCCupies an 
important place in the national eco-
nomy of othpr countries like the USA 
and Canada. But, anyhow. our Gov-
ernment have not devised any 
methods to improve the condition in 
this respect Unless they have an 
ad(!quate quantity of buffer stock, the 
minimum price cannot be guaranteed. 

I must f'mphasise thut to promote 
intl'!l:'ivl "lll\ivaljftll, which IS the only 
way by which enough food for the 
I:"owin,; pupula:i(.n of the country 
can be provided, it is ncc · ~a  that 
the agri(,ultural pricl'S arc sta :1i~c . 

It is ridiculous to (·xped the farmer 
to m~ ' hi3 best efforts for 1'1li:;ing 
the yicJd on his Jand in a ~i  u:!tion 
where t.he major }x,ncfit from his 
e1Jort is al"::.. ... .'; in danger of hl'ing 
!Owallowed !.>V the middleman. The 
farm('r mu:;t' be 8Jltrured of his :-ight-
ful gain;, it he ~ expect".\ 10 invest 
money and put in more :>f his labour 
into cultivation. 

A guaran:ccd l~ alon'~, of cour!!e, 
is not the panacea for all ~a Ill. 
that beset the agriculturLt". Im-
~o\'e  yieJdt throulh better cultural 
a ,~es-t e core of the a.ricultural 
Jeve'opment-Clallnot be broueht 
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ahout speedily without the dynamic 
extension services. The farmer has 
to be educated in the modern methods 
of cultivation. He has to be taught 
how to utilise fertilizers, green-
manures and insecticides to maximise 
his yield. Further, in addition to 
this overall improvement, he has to 
be assisted in his special problems. 
Each area and each village has got 
special agronomical problems which 
often cannot be solved by the far-
mer. In this directioil, the com-
munity development and the national 
extension s('l"vice people lire I-telping 
them, but it is not sufficient, bcC'ause 
the notional extension services are 
saddled with so many responsibili-
ties and multifarious services that 
they are not able to focu., their 
attention on these problC'm:'. So, 
agricultural extension service should 
'be given higher priority, and the per-
sonnel responsible for .t must 
give undivided attention to it. 

I understand that the All 1ndia 
Agricultural Implements Committee 
has submitted reports recommending 
some improved implements to be used 
by the farmers, but no privatI? people 
are coming forward to undertake the 
m'anufacture of these implements, 
fearing that the agricultural co-
operatives and the industrial co-
operatives will come in their way. 
But Government should take some 
steps in this direction also. to manu-
facture these agricultural implements 
cheaply so that they eculd be sup-
plied to the farmers. 

Regarding land ceiling also, I am 
lorry to say that Government have 
failed to evolve a uniform policy for 
the ecuntry. Each State and each 
mlln speaks as it or he likes. Either 
in the matter of fixing the ceiling of 
the land-holding Or in the matter of 
t i~ the price at the commodity, I 
MOuld like to know what formula 
Government are followinl. 

'l'be hoo. Kinlster of. I'ood and 
Ag'r1t'Ulture Is acelaimed everywhere 
that he Is a VV7 8UCCeUfu1 KlDlster. 

His main function now is turned from 
the distribution to the production 
side. FC)I increased production. 
small traciors like hand-driven trac-
tors etc. are to be supplied to the 
sma 11 farmers. 

In conclusion, I would like to saY' 
that the Ministry should possess some 
factories of its own to manufacture 
agricultural -Implements which can be 
supplied to the farmers at a cheaper 
rate, and high-quality implements. 
also. 

Mr. Deputy-Speaker: Now, Shri 
Rami Reddy. He should finish with-
in ten minutes. because he asked only 
for that much time. Because he is 
going Llway, there"fore, I have allow-
ed him. 

Shri Rami Reddy: I shall finish. 
within tE'n minutes. 

Shri M. B. Thakore: Sir, A Member 
from the north also may be called. 

Mr. Deputy-Speaker: I am first 
calling those who are leaving today. 
I shall call the others later. 

Shri Rami Reddy: At the outset, I 
would like to congratulate the Minis-
tryon having created a cillnate of 
confidence in the country that no one 
would suffer on account of ~ o ta e 

of foodgrains in the country. Good 
buffer stocks have been created, as a 
result of which the wheat zones could 
be abolished; before long, it is also 
expected-the Minister hopes so-that 
the rice zones might be abolished. 
thus making the whole ecuntry into 
a single zone. But this should not 
lead us to an air at complacency 
which is already corning over the 
Ministry that in future one need not 
be afraid that there will be shortace 
of foodgrains etc. This is evident 
from the fact that even today we are 
obli,ed to import 5 million tons ~ 
foodgrains per annum, though one 
year ago We were importlnc only • 
million tons. Over a period of four 
years, we will be oblipd to import 
.tMrut 5 million tons aDD".Jl7. 
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Even in regard to the production of 
other agricultural commodities like 
oilseeds, cotton and jute, the per-
formance during the last two or three 
years has not been very encourag-
ing. As a matter of fact, the pro-
duction of jute and oilseeds has been 
going down and the position in regard 
to cOttOIl has not been very satisfac-
tory. This has also been mentioned 
in the Report published by the Minis-
try itself. 

If we have to achieve self-suffi-
ciency Or near-self-sufficiency by the 
end of the Third Plan, we will have 
to take into consideration the grow-
ing population. The recent census 
has shown that there is a population 
increase of 2'1 PPI' cl'nt. pCI' annum. 
This factor has to be taken scrious 
notice of if we have to achieve self-
sufficiency or near-self-sufficiency. A 
war-like effort has to be made for 
producing more and more. 

In thIS connection, the only solution 
is intensive cultivation. For that, 
fertiliser is the most importa:1t itcm 
that would contribute for more and 
more yield and greater and greater 
per acre yield. The previous lIpeaker 
has spoken of the Ministry's plans to 
produce fertilisers by the end of the 
Plan; therefore, I need not go into 
that matter again. He has also men-
tioned that fertilisers should be sup-
plied at a very cheap rate. On thi. 
point, I would like to say that the 
cost of production of fertilisers in our 
country has been round about Rs. 300 
per ton, whereas the cost of imported 
fertiliser-I am speaking of sulphate 
of ammonia-is about Rs. 217 or 
Rs. 220 per ton. So the cost of pro-
duction itself in our country is al-
ready hl.ch. In addition to that, there 
i8 another element of cost. Distribu-
tion of suppUes of fertilisers Is done 
by the Central Fertiliser Pool under 
the control of thIs Ministry. TM7 
pool aU the fertilisers, both indige-
nously produced aud imported. '!'bey 
take Into account the railway freight, 
atd cba.rps and other IDddental 
char,. and they IUIIPIJ' terUlJlen at 
• uniform rate tbrOiicbout the COUD-
1r7. 

In this connection, I should say that 
the Fertiliser Pool was started with 
the intention of supplying fertilisers 
to the farmers throughout the coun-
try on a no-proftt-no-loss basis. If 
this criterion has to be applied, the 
price of fertiliser should ·be only 
Rs. 300 per ton, because the no-proftt-
no-loss price cannot be more tlmn 
that, even according to the calculation 
of the Ministry. But now they are 
adding Rs. 50 per ton as profit to thiJ 
Fertiliser Pool. In addition to that, 
the State Governments which have to 
distribute the fertiliser to the farmers, 
are permitted to charge another Rs. 30 
per ton for distribution within tlle 
Statt'. The fertilizl'r i~ now sold at 
Rs. 380 pl'r ton. At any ralC'. I would 
submit thai thl' making of a profU of 
Rs. 50 per ton is most unjust when 
it is the primary duty, of the Govern-
ment to supply fertilizers at cheap 
rates, at subsidised rates. The Gov-
ernment has absolutely no justiftca-
tion at alI for making profit on thl. 
business. It is, in fact, levying a 
tax from the farmer for the supply of 
fertilizers. It is an irony that the 
farmer who is the poorest In the 
world is charged the hi,hest rate In 
the world for fertilizers in this country. 

Besides that, as a result (If this 
Rs. 50 per ton profit, during tt:e lut 
3 years they have made enonnou. 
profits. I am quoting figure from a 
report of the United Nations Fertilf-
ZCr Mission to India. They have 
submitted a report snd from that re-
port I am quoting the figures. In 
1957-58, the fertilizer POOl made a 
proftt of Rs. 1'5' lakhI; tn 1958-1', 
they have made Ba. 350 lakhs; In 
1959-60, they have made a proftt of 
Ba. 637 lalthl; and, probsbly, during 
1980-61 they are makiDi a proftt 01 
Ba. 9 crores or Ba. 10 CI'Onl. And, It 
is said that an theM prolUs ,0 to tbe 
general revenues. 

I could undentancl If th.. proftt. 
go to a J'umen' I'uDcl for the bene-
It ot tile f8nnen, tor tbe ~e':
mental ac::t1v1tles 01 the farmers. But, 
tbeIe PI'04t8 ... w,. added on to 
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the general revenues. I submit thi& 
1s most unjust. 

The Fertilizer Distribution Inquiry 
Committee also has recommend(:d that 
the price of fertilizers shall be re-
duced. Even at the factory COncern-
ed, Sindri, the price is given a margin 
of 10 per cent. of profit over pro-
duction cost and then, adding ils. 50 
for every Rs. 300 it comes to 16'6 per 
cent. profit for the fertilizer pool. 
So, in alI its cost to the farmer is 
more than 26 per cent. over the cost 
of production. This is vcry unjust. 
Therefore, I submit that the Ministry 
should take proper steps for reducing 
the cost of t:1(: ler ilizer to be sup-
plied to the farmers. 

In this connection I would like to 
say a worJ :Ibout the allocation of 
fertilizl:fs. The allocations are made 
to the different States on the demands 
ihat are made by the different States. 
The demand itseJi is not based on thc 
actual requirements. The Central 
Government indicates that a parti-
cular <ju • .Illt ity say 1 lakh tons or 2 
lakh lOllS of nitrogen will be ;)vailable 
in a Pi11·ticlllar year. On that basis 
they w111 have to calculat'c! the de-
mand. The allocation is not based 
('it her on actual ' ' ui 'm~'nts Or on 
the extent of the area irrigated or on 
the bu,;is of population. rhis is rot 
just; this sllould be done on the Hctunl 
requiJ'C'ments in each SLllc'. 

So is the case in n-gal'd to agricul-
tural imp!c:11cnts. It is (ll tll·\(''1.ing to 
nole thaI In,· Mini"lry In, ,:u('ccecied 
in I'upp:ying iron and st.'el for agri-
cultural purposes nn "core" n-quire-
ment!!. They have been Ilddt'd as re-
quirements under the ~:lte o  of 
"corc". But the allocation has not 
been made on the actual r£'quire-
JUNlts. Again, it is neither on the 
basis of popUlation nor ,':1 8(,,1--I re-
111;rem!'nts of n P:H' "_'U:1I1' State. 
This also should be done 011 tbe basis 
of actual requirements. 

Then, in regard to minor irrigation, 
I would mention ODe word. I con-

gratulate the Ministry for they have 
succeeded in achieving the target. 
They say that they have exceeded the 
target in regard to minor irrigation. 
They have been doing really wonder-
ful work in this regard. I submit 
that more and more resources should 
be provided for minor irrigation. 

In this connection, I would mention 
one thing about tu e-well~ which are 
connected with this minor irrigation. 
Tube-wells should lbe provided in 
scarcity areas where there is no sur-
face water available. In times of 
drought and other things the level of 
under,ground water does not deplete 
as much as surface water. Especial-
ly in the case of the scarcity areas, 
these tubewells do wonderful service. 
The hon. Deputy Minister, Shri M. V. 
Krishnappa, had also visited the scar-
ci ty areas in Andhra Pradesh &nj 
Mysore, and he has noticed llOW ur-
ge'ntly these se-arcity areas require 
tube-wells and other things. About 
the successful well. the Exploratory 
Tubewells Organisation has said that 
a successful well is one which yields 
about 20,000 gallons per hour at a 
d,'pth of 20 {l'ct. But in regard to 
the scarcity al'l"S this criterion has 
to be l'l!vised. Special concessions 
huve to be shown to them and I am 
sure that the Minister would agree to 
thi!; proposal. 

I shou1d like to conclude with one 
llHi['L' su ~sl·. lion. ~'~' ' i£ t'nough of 
foodgrains in Andhra Pradesh. There 
are some States like Kerala and 
others where the foodgrains are re-
quired. The southern zone cor.sists 
of the fOil!, gouthern States and there 
is 5u'T>1<" rice available there. But 
on ac,"lIn! of the shortage of wagons 
there h<l. been no propel' movement 
of foodr' ~in.c. e~e o e, the food-
grains could not be exported from 
several stations in Andhra Pradesh. 
So, I e ue~t that this Ministry should 
take up with the Railway Ministry 
the question of lupplying more 
wagons for the movement of food-
grains from the surplus to the ..!t>ftclt 
States. 
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Mr, Deputy-Speaker: There are 107 
selected cut motions relating to the 
Demands under the Ministry of Food 
and Agriculture. They may be moved 
subject to their being otherwise ad-
missible. 

Failure to raise the price of sugarcane 
in U.P. and Bihar 

Shrl S. M, Ban.erjee: I bcg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
(1569) 

Failure of the scheme of State Trading 
in foodgrains 

8ml S. }I. Banerjee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Alrl-
culture' be reduced to Re. 1." 
(1570). 

railure to fix the prices of goodgrain.t 
in relation to other commodities 

Shri S. M. Banerjee: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
(1571) 

Need to raise the standard of living of 
agriculturists in India 

Shri 1\(. B. Thakort': I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(251) 

Need to fix reasonable PTices of agri-
cultural commodities on the basis of 
cost of production 

Shri M. n. Thakore: I beg to move: 

"Tha t the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(252) 

Need to sei up a price committee tt> 
adviSe the Government to fix the 
prices of agricultural goods 

Shri M. B. Thakore: I beg to move: 

"That the demand under the 
head ' ini~t  of Fohd and i~ 

culture' be reduced by Rs. 100." 
(253) 

Failure to refix the price of 
sugarcane at Rs. 2 per maund 

Shrl 1\1. E. Thakorc: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(254) 

Failure to check the faU in the 
prices of ";eera" 

Shrl M. B. Thakore: 1 beg to move: 

''That the demand under the 
head 'MinilJtry of Food and Agri-
culture' be reduced by Rs, 100." 
(255) 
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Need to popularise the uses of 
fertilisers 

Shri M. B. 'r1:akore: ! beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(256) 

Need to lower the prices of fertilisers 

Shrl M. B. 'fhakore: J beg to move: 

"That the demand under t ~ 

head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100," 
(257) 

Need to gille marc financial aid to 
Gujarat State fo)" anti-erosion 
measures 

Shri 1\1. n. Thakllrf': I beg to mov('; 

"That the demand under the 
heao ' lni~t  of Food and Agri-
CUItUIC' be rC'dll('rd by Rs. 100," 
(258) 

Need to give impro1)cd seeds to agri-
culturists in time 

Shrl M. R. Thak.,rt: 1 beg to move: 

"That tRe demand under the 
head ' ini~t  of Food and Agri-
culture' be reduc('d by Rs, 100," 
(259) 

Need to reclaim and develop the 
Kutch desert in the State of Gujarat 

Sbri 1\1. B. Tbakore: ] beg to move: 

''That the demand under the 
head 'MiniFtry of Food and Agri-
culture' b(' reduced by Rs, 100," 
(260) 

Need to popu/arne foodQrairu where 
c46h crops are g7'own more in pro-
portion 

Sb1'l 1\1. R. Tlukorc: 1 beg to move: 

''That the demand under the 
head 'MinlItry of Food and Agri-
culture' be reduced by RI. 100." 
(261) 

Failure to maintain parity between the 
prices of agricultural goods and other 
GOn-agriculrural essential goods 

Shrl M. B. Tbaknre: t beg to move: 

"That the demand under the 
head 'MiniFtry of Food and Agri-
culture' be reduced by Rs. 100." 
(273) 

Failure to construct sufficient godowns 
for storing oo ain.~ in the State 
of Gujarat 

Shrl M. B. Th .. knre: ! beg to mDVI': 

"ThaI the dcmand under nll' 
head 'MiniFtry of Food and Agri-
culture' be r('ducpd by Rs, 100." 
(274) 

Need to drill more tube-wells in 
North Gujarat 

Shri M. R. Thakorc: I beg to movC': 

"That the demand under th(' 
head 'MiniFtry ot Food and Agri-
("ultur(" be rf:'duced by R~. 100," 
(275) 

N el'd to give specific inst uctio l.~ to 
!)illagrTs rl'garding preservation and 
lLseS of manure 

8hri 1\1 n. TI'al;or .. :  I ~~ . to move: 

"Tha1 the demand under the 
head ' ini~t  of 'Food and Agri-
cliiturc" be rr'duC'l'd hy Rs, 100'" 
(300) 

Need to raise tIle prices of sugarcane 
to two rupees per maund 

Shrl Khu!lhwaqt Ral: I bl'" 10 move: 

"That the demand under the 
head 'Minbtry of Food and Agri-
cultUrl" be reduC'('d by R~, 100," 

(625) 

Need to appoint an adUtBorll committee 
to fIX the "rief! of agricultural com-
moditieB 

Shrt KbWJhwaqt Ral: I beg to move: 

'''n\at the demand under t ~ 

head 'Minidry of Food and Alri-
culture' be rf.'ducf'd by R~. 100," 
(626) 
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Need to start factories for producing 
cattle feeds in the Public Sector • 

Sbri V. P. Nllyar: I beg to move: 

"Tha t the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(1494) 

Policy of entrusting money for agri-
cultural research to non-official 
bodies like I.C.A.R. 

Shri V. P. Nayar: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(580) 

Lack of neccssary control over I.C.A.R. 

Shri V. P. !'II"yar: I beg to move: 

"That the demand under the 
head ' ini~t  of Food and Agri-
culture' be reduced by Rs. 100." 
(1581 ) 

Functioning of I.C.A.R. 

Shri V. P. Nayar: I beg to move: 

"That the demand under the 
head ' ini~tI·~· of Food and AgrI-
culture' be rcdu('ed by Rs. 100." 
(1582) 

Proportion of technical to non-techni-
cal officers in til e Ministry 

~ i V. I'. N~ a : 1 Iwp to move: 

"Tha I the demand under thc 
head ' ini~t  of Food and Agri-
culture' be reduced by Rs. 100." 
(1583) 

Nomination of the Vice-President and 
other functionaries of I.C.A.R. 

Shrl V. P. Nayar: 1 beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
.( 1584) 

Need to make I.C.A.R. a governmental 
inBtitu,tion 

Sbri V. ~. Nay-sr: 1 beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(1585) 

Over-staffing in Class I posts in the 
Ministry 

Shri V. P. Nayal': ! lJeb to move: 

"That the demand under the 
head ' ini~t  of Food and Agri-
culture' be reduced by Rs. 100." 
(1586) 

nnece.~sa  personal staff for Class I 
Officers 

Shri V. P. Na~'a : ! bcr to mllve: 

"Tha t thp demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs 100." 
(1587) 

Need to reduce P.S.'s and P.A.'s in 
the Ministry 

Shri V. P. l'Oaya:-: I beg-to move_ 

"That the demand. under the 
hf'ad ' ini~t  of Food and Agri-
culture' be reducpd by Rs. 100." 
(1588) 

Fai/1lre to take adequate steps to in-
crease: CTOP production within the 
country to make it self-dependent 

Shri V. P. !\.l:mr: I bey to move: 

"Tha' the demand under the 
head ' ini~t  of Food and Agri-
culture' be reduced by Rs. 100." 
(1589) 

Failure to impart necessary scienti/le 
knowledge to the agricu!t.urists 

Sh"l ". P. Nayar: J tel: to move: 

''That the demand under the 
head 'Ministry of Food and Agd-
c:ulture' be I'<'duced by Rs. 100." 
(1590) 
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Pailure to co.ordiMte the work df the 
Agriculture DepArtment and the De. 
part"""t of Communitll Develop-
ment 

:8hri V. F. Nayar: 1 beg to move: 

·"fha·. the demand under the 
head 'Ministry of Food and Agri. 
-cu!'ure be reduced by Rs. 100." 
(591) 

Failure to take adequate steps to im. 
prove the position of Horticulture 

Sbri V. P. ll~a : ! beg to mow: 

"Tha t the demand under the 
head 'Ministry of Food and Agri· 
culture' be redu.ced by Rs. 100." 
(1582) 

Failure to substantially incre4.!e the 
production of leafy vegetables 

Sbri ". P. !lillyar: I beg to mCJ\',': 

''TIlat the demand under the 
hplJo 'Ministry of Food and Agri-
('ultun·' bl' reduced by Rs. 100." 
(]593 ) 

Failure to take adequate steps to 
change the food habit.! of the people. 

Sbri V .... Nayar: 1 beg to move: 

"Tha t the demand under the 
head 'Ministry of Food and ~ i

culture' be reduced by Rs. 100." 
l~  

.Need to preserve and maintain forest 
ulealth 

Sbrl M. B. Thakore: I beg to move: 

''That the demand under the 
head 'Forest' be Reduced by 
RI, 100." 
,(238) 

Need to fttAblilh foren re,qrch cen· 
tres ill Plmch MGh4I, Dcftt4, Dang 
.and GIr Clrecu of GujarlJt SUIte 

!JIari M. B. TLakore: I be, to move: 

''Tha-th. demand under the 
head 'Forest' be Reduced by 
.as. 100." 
(239) . 

2tOcAi) LSD-7. 

Need to develop enid UJICInd the loren 
bJI growing and planting cia'.,. .. 
tve. Of t7'e .. 
Shri M. B. Tllakore: I be, to move: 

''Tha the demand under the 
head 'Forest' be Reduced by 
Rs. 100." 
(240) 

Failure to minimise the ute of conuen· 
tioool timber like teak in Gaven. 
ment CORltruction 

Sbri V, P. Nay.tr: I beg to move: 

"That the demand under the 
head 'Forest' be reduced by 
Rs. 100." (1610) 

Need for adequate programme lor bet-
ter utilisation of minor foren produce 

Shri \I, P. l\oia~a : I beg to moVl': 

''Tha' the demand under the 
head 'Forest' be Reduced by 
Rs. 100." 
(1611) 

Failure to etuure u"restrained 
destruction of wild life 

Shri V, P. Nayar: 1 beg to moV\': 

"That the demand under the 
head 'Forest' be Reduced by 
Rs. 100." 
(1612) 

Failure to step up forest reteClrch 

Shri V. P. Nl&1ar: 1 be, to move: 
'-rbat the demand under th. 

head 'Forest' be Reduced by 
Rs. 100." 
( U1l3) 

lna.dequa.cll Of training of per.Oftnel 
'required for Foren DepIIrcmmt 

Slui ~'. p, N-.,ar: I be, to move: 

'"That the demand under the 
head 'Forest' be Reduced by 
Rs. 100." 
(1814) 

Need to eltiabU.h agricvltural Nhool 
in each cUltrlct 

Shri :\I. B. TJ • .a o~: I be, to move: 

''That the demand under the 
hnd ' c icultu~' be I'tlCkIced by 
Ra. 100." (2'78) 
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N sed. ·to conduct 4 fre. tOUf' af fa:rmer3 
from aU o ~ India to the Govern-
ment fanns at Suratgaf'h and other 
places to acquaint them with modern 
farming methods and implement! 

Shri M. B. Thal,orf': I beg to move: 

"That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (277) 

Failure to start cheap grain shops 
in village! 

Shri B. K. G:.il.wad: I beg to move: 

"That the demand under the 
head 'Agriculture' lx' reduced by 
Rs. 100." (1572) 

Failure to give Government waste 
land for cultivation to landless people 

Shrl B. K. G:likwad: I beg to move: 

'''nlat the demand under the 
head 'Agriculture' be rNiuced by 
Rs. 100." (1573). 

Failure to increase production of food-
grains in the cOlllltry by using the 
waste lands 

Shri B. K. Gaikwad: I beg to move: 

"That the demand under the 
head 'Agriculture' be reduced by 
R~, 100," (1574) 

Need to find ma,.ket for the 
agricultuf'4Z produce 

Shrl B. K. GalkwlId: I beg to move: 

"That the demand under the 
head 'Agriculture' be reduced by 
Rs, 100," (1575) 

Need to 3Mrt 1to7'e house. to nOf't! 
aQricultun&l prod"cf! 

Sbri B. K. G:tik,."d: ~ beg to move: 

''TMt the demud under the 
head 'A&ricu1ture' be reduced by 
!\S, 100." (15'18) 

N ee4 to provide tractors to plough the 
lands at ccmcesrional rates' to the 
poor agriculturists .  . 

Shri B. K. Gaik\\aii: I beg to move: 

"Thet the demand under the 
head 'Agricultural Research' be re-
duced by Rs, 100," (1577) 

Need to establish research cent?e at 
Baroda to find out wa1ls and means: 
to reduce disea:;es of agricultural 
crops 

Shri M, B. 'fhakore: ! beg to move: 

"Thet the demand under the 
head 'Agricultural Research' be re-
dueed by Rs, 100." (262) 

Need to remove the anomaliell in the 
scales of pall of clas.~ III and Class IV 
staff of the Indian 1 icul~ a~ Re-
search In.~titute 

Shri S. M. Halwrjf'e: I beg to move: 

"That the demand under the 
head 'Agricultural Research' be re-
duced by Rs, 100." (550) 

Need for electrification of cla$s IV staff 
quarters of the Indian Agricultural 
Research Institute in Delhi 

Mr. S. M, BaDerJee: I beg to move: 

"That the demand under lhe 
head 'Agricultural Research' bp. re-
duced by Rs, 100," CH'51 ) 

Need to construct more reridt'fthar 
qU4rWra lor clGas IV atGII of eire 
Indian Agricultural Re.e4reh luti-
tute in .Delhi 

81lrt S, M. Baaerjee: I bee to 
move: 

"That the Demand un ~ the 
head 'Acncultural Research' be re-
reduced by Rs, 100." (1552), 
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Fcliltp'e ., PAIl Arrear. of House &ft, 
and Compeuatm'tl (atv) AllotD-
aRCe, to clu, IV ml1 cmd Monthlv 
tnen aI tJae lndUin Agricultural Re-
search Instit1&te for the period prior 
to Ja"w17'II. 1959 

Shrl S. M, Banerjee: I beg to 
move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (1553). 

Need to e i.~e tile pay of Month!lI 
men of the I.A.R.I. in the light of 
the recommndations of the Second 
Pay Commission. 

Sbri S. M. Banerjee: I beg to 
move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (15M). 

Failure to supplll uniforms to Plough-
mer. .. GOtDalas, and Malis of the 
Indian Agricultural Research In.ti-
tute 

Sbri S. M. Banerjee: I beg to 
move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (]555). 

Need to .,upply badges to the Chou ki-
dars of the Indian Agricultural Re-
lIearch Institute 

Shri S. M. Banerjee: I beg to 
move: 

"That the Demand under the 
head 'A£ricultural Reaearc:h' be 
reduced by Rs. 100." (1556). 

Falure to hold regular meeCing. 01 
the War," Comm.iMee in &he LRClicm 
Agrieu1tun&1 l&escrareh ltUtituCe .. 
reQtdNd ...,. Rule II 01 .... Ita-
cltutrial DVputes (Central) l(ura. 
1957. 

Slarl S. M, -....,.: I .. to 
move: 

for Grants 

Need for combined 8C!Rioritv of All 
_'11 PAid -11 of .u ,DiviliolU in 
Delhi in the Indian Agricultural 
fteHart'h Institute 

Shri S. M. Baaerjee: r"be, to 
move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (1558). 

Faihtrl' to create class IV posts Oft 

rf'gu/ar establishment and transfer 
Monthly men and dailll paid staff 
to -,llP.se ost.~ in the Indian Agri-
cultural Research Institute. 

Shri S. M. BanerJf!e: I bl'g to 
movf': 

"That the Demand under the 
head 'Agricultural Research' be 
reducl'd by R~. 100." (1559). 

Nl':ed to provide separate wat(!r 
in class IV staff quarters of 
Indian Agricultural Research 
stiwte in Delhi 

tap. 
the 
In-

Shri S. M. Banerjee: 1 beg to 
move: 

"That the Demand under lh(.· 
head 'AgriculLural Rl'l>earch' be 
reducl'd by R~. 100'.' (J5t1O). 

Failure to confirm temporarll clnSl 
IV stal! of the Indian Agrit'Ul.!!tral 
Research Institute against thl' •. 'x-
isting permanent PORtB 

Shri S. M. BaaerJee: I be, to 
movl': 

"That the Demand under the 
head 'A£ricultural Relearch' be 
reduced by RII. 100." (1561). 

Failure LO pall arrears of HUllllc nent 
and Com.penI4rll (Cattl) Allou·,rr.ce. 
to the .taf! of &he Indion Agri.rl,ltu-
ral Re.eareh InstituCe at YOg;'ll 

IIIIft I. M. ...... jee: I be, to 
move: 

"That the Dem'ind under the 
bead 'A1ri:.-ultur-.1 ReRarch' be 
redueed by as. 110." (512). 
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Need to intensifll research on coco-
nut "nd Qrecanut palm diseases, 

Sbri V. P. Nayar: I beg to move: 

"'lIIat the Demand under the 
head 'Agricultural Research' be 
reduced by RI!. 100." (1595), 

Need w upgTade the A Tecanut Re-
seaTch Station at POTcha, Palode, 
KeTala 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by RI. 100." (1596), 

Failure to obtain help fTom foreign 
scientists in the investigation 071 

the root and leaf diseases of coro-
nut 

811rl V. p, Nayar: I beg to move: 

"That tne Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (I597). 

Need to equip the Arecanut Rese(1rc1" 
Station to the requilred le c .~, JOT 
neceuary Tesearch on the yel/oU) 
leaf disease 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduc('d by Rs. 100." (1598). 

Need to Tesort to the use of ,.adio-
active ';sotopes etc. in investigating 
major epidemics in plant, 

Sbr. V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Agricultural Research' be 
reduced by Rs. 100." (1599). 

FailuTe of the CentTal Coconut Re-
search Steltion at Kallenkulam, 
Kerala, to find out the cawe, Clnd 
conf.Tol of the root and leaf :fis-
• ease. 

Shr. V. P. Nayar: I beg to move: 

"That the Demand undt"r Ute 
head 'Agricultural Rpsearch' be 
reduced by RI. 100." (1800). 

Policy TegaTding the upkeep of "n-
se",iceable cattle 

Shri V. p, Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' bp re-
duced by Rs. 100," (1601). 

Policy regaTding the promotion of 
protectiVe foods and their con,l1.Lmp-
tion 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be re-
duced by Rs. 100." (1620) 

Inadequacy of funds provided for 
animal husbandry. 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be 

reduced by Rs. 100." (1603) 

Failure to draw up suitable poJlicip.s 
and programmes in animal hllsb'LlI .. 
dry 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (1604). 

Faih&re to take Cldequate I~'  to 
populame beef and pork 

Shri V. P. Nayar: I be, to move: 

"That the Demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (605). 

Need to dertr01l unserviceable cuttlp. 
iutead of spending large .mm~ of 
monell on thl.'·r upkeep 

Shrl V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." rt60!H. 

POlic .. v regaTding the promoti01' of 
piggerie • 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be 
reduced by RI. 100." (1807). 
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Policy re(1Grding the upgr4ding of 
Indian breecia of cattle 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be re-
duced by Rs. 100." (1«108), 

Need to take adequate steps for pro-
moting poultrtl farms 

Shri V. P. Na1ar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be re-
duced by Rs. 100." (1615). 

Inadequac1l of research in poultr1l 
keeping 

Shri V. P. Nayar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be re-
ducL"<i by Rs. 10C''' (1606) 

InadequaC1l of mea.sures to help duck 
fll","ng 

Shri V. P. Na1ar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' bf> re-
dUCed by Rs. 100," (1618). 

Inadequac1l of meQ.8Ure. to grow spe-
cial breeds for meat 

Shrt V. P. Na1ar: I beg to move: 

"That the Demand under the 
head 'Animal Husbandry' be re-
duced by Rs. 100." (161e). 

lnadeqwzclI of steps t4ken for collect-
ing necessartl dAt4 about the 
Wadge bank and Pedro bank 

Shri V. P. Na1ar: I beg to move: 

"That the demand under tbe 
head 'Animal Husbandry' be 
reduced by Rs. 100" (1620) 

Policy in the exploitation of the high 
seas for fl.sheN. 

Shri V. P. Nayar: I bee to move: 

''That the demand under tbe 
\lead 'Animal Husbandry' be re-
duced by Rs. 100." (1821) 

Failure to popu&4rise frog meat 

Shrt V. 'Po NaJar: I bel to move: 

"That the demand under the 
head 'Animal Husbandry' be 
reduced by IU. 100." (162:l) 

Failure to draw up a comprehensive 
fl.sherW?s programme, COfnmensu-
rate with the needs of the cou,,-
tl'1/. 

Shri V. P. Na1ar: I beg to move: 

"That the demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (623) 

Failure to draw up a comprehensive 
programme of fish erie.. in relation 
to the resources 

Shrl V. P. Na1ar: I beg to move: 

"Th'at the demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (1624) 

Failure to organise proper re,earch in 
fisheries and marine biologJl 

Shri V. P. Na1ar: I beg to move: 

"That the demand under the 
head 'Animal Husbandry' be 
reduced by as. 100." (1625) 

Policll in regard to the export 01 
fisheries products 

Shri V. P. Na1ar: I be, to move: 

"That the dem:md under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (1626) 

Polq in regard to the grant of food 
rublidie. to the SUite 

Shri V. P. NaJar: I be, to move: 

"That the demand under the 
head 'Animal HUHbandry' be 
reduced by Rs. 100." (1627) 

Failure to take proper .t.eps to change 
food. habit. of the people a"d the 

injfumce of sentiments thereon 

Shri V. P. Nayar: I bel to move: 
''Tt)at the demand under the 

head 'Animal Husbandry' be 
reduced by Rs. 100." (638)' 
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Failure to take adequate steps 'to 
organise fishermen in co-opera-
tives 

Shri V. P. Nayar: I beg to move: 

"Th'at the demand under the 
head 'Animal Husbandry' be 
reduced by Rs. 100." (639) 

Need to stop import of food grains 

Shri M. B. Thakore: I beg to move: 

"Th'at the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (248) 

Need to transport imported foodgrains 
in scarcity areas like Andhra, 
Maharashtra, Rajasthan and 
Glljarat. 

Shrl M. B. Thakore: I beg to move: 

"That the demand under the 
head 'Purehase of FO<Klgrains' be 
reduced by Rs. 100." (249) 

Failure to get advantageous terms 
under PL 480 agreements 

Shrl V. P. Nayar: I beg to move: 

"Th1lt the demand under the 
head 'Purehase of Food.grain.s' be 
reduced by Rs. 100." (1828) 

Failure to 
Vessels for 
shipment 
ment 

pnlt)ide Indian Fla" 
50 per cent of food 
under P  L 480 ngree-

8hrl V. P. Nayar: I beg to move: 
"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (1629) 

E:rcessit'f' price of U.S. wheat under 
P  L 480 programme 

Sbrl V. P. Nayar: I beg to move: 

"Th1lt the demand under the 
hl'ad 'Pureha!'e 01. Food&rains' be 
reduced by RI. 100." (1830) 

Inadequacv of provi.'lion "ncin P  L 480 
alJTllemmt&, to export Indian (JOOCls 
to U.S.A. 

Slirl V. P. NAJar: I bel to move: 
'''nlat the demand un&rr the 

head 'Purchase of lI'oodIrai'N' ~ 
reduced by RI. 100." 08t1) 

POliC'JI regarding the e:rport of 81£g41' 

8bri V. P. Nayar: I bee to move: 

"That the demand under the 
head 'Purchase of Food.irains' be 
reduced by Rs. 100." (1632) 

Failure to negotiate with countrie. 
other than U.S.A. for buying wheat 

Shri V. P. Nayar: I beg to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (1833) 

Failure to ensure adequate safe(1UQrd. 
for India under P  L 480 agree-
ments. 

Sbri V. P. Nayar: I beg to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (1634) 

PoliCll of committi1l(J India to hu"e 
loans for purchase of food 

Sbri V. P. Nayar: I bee to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (1815) 

~i ' I in getti1l(J P  L 480 loa.ns em 
the present conditiona and terml 

Shri V. P. Nayar: I bel to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (1838) 

c"nditions re"arding interest uncWr 
P  L 480 agreement 

Sbrl V. P. Nayar: I bel to move: 

"That the demand under the 
head ·Purch .. e of Foodpains' be 
reduced by Ra. 100." (UII'I) 

.... .,.,..,.-8 ....... : 'I'M cut 
motions are now before the ROUIe. 

., ... 




